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Exemption given to Textile Mills from
obligation of producing controlied
Cloth

2986 SHRI Y. ESWARA REDDY:
‘Will the Minister of COMMERCE be
pleased to state-

(a) whether Government have de-
cided to exempt all textile mills from
the obligation of producing controlled
cloth; and

(b) if so, the {facts and reasons
thereof? .

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) Exemption from production of
controlled cloth has beer given for s
period of one year to those mills, in
the private and the puthe  sector,
which have shtown aczumulated fosses,
after accounting for reserves in their
latest balance sheer.
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{d) As the production of controlied
cloth involves an elemsnt of logs, and
the capacity of weak mills to off-set
such loss by producing non-controlled
cloth is limited, exempiion for a M-
mited period of ohe year has been
justifiably given,

Closure of Textilp Mills in West
Bengal

2088. SHRI TUNA ORAON: will
the Minister of COMMERCE be
pleased to stale:

(a) whether many textile milly in
West Bengal are facing closure; and

(b) if so, the steps taken to tone up
these milis?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) and (b), Owing to insufficient
supply of power, mills in West Bengal
are forced to close two shifts of work-
ing every week, but they are not fac-
ing closure.

State level Coordination Committees
for Banking

2989 PROF. NARAIN CHAND
PARASHAR: Will the Minister ot
FINANCE be pleased to state:

(a) the names of States in which
State Level Coordination Committees
for Banking have been set up along-
with the names of such among them
as have included the M.Ps. in these
Committees; and

(b) the namey of Stateg (i) which
have not set up these committees so
far or (ii) which have not associated
MPs on the committees constituted
by them?

THE MINISTER OF STATE IN-
CHARGE OF THE DEP.
OF REVENUE AND BANKING (SHRI
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PRANAB XKUMAR MUKHERJRE):
(a) and (D). Reserve Bank of India
have reportad that according to the
information available with them, State
level Coordination Commitiees have
been set up in all the States except
the States of Manipur, Tripura and
Nagiland and that the present come
position of these Committees which
is .determined by the respective State
Governments does not include Mem-
bers of Parliament,

Visit of the Managing Director of
Cashew Corporation of India to
Muegambigue

2000. SHRI A, K. GOPALAN: will
the Minister 3 COMMERCE be pleas-
| ed to state:

(a) whether the Managing Director
of Cashew Corporation of India recent.
ly visited Mozambique to negotiate the
import price of cashew; and

(b) if so, the salient featureg of the
1esults achieved?

THE DEPUTY MINISTER IN 1HE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
»fa) Yes Sir. A two-member Delega-
tion comprising  of the Managing Di-
rector angd the Chief Finance Manager
of the Cashaw Corporation of India
* held negotiations with the Joint Dele-
gation of Tanzania and Mozambique
at Maputo and discussions were fur-
ther continued at Dar-es-Salaam dur-
g March 1876.

(b) The Delegation returned with
an impression that differences in re-
gard to the prices had been narrowed
down considerably snd the final cffer,

Lwhich was to follow, would be reason-

able enough to comclude firm  con-
 fracts. The offer actually 1eceived
‘later on, after the return of delegation
to India proved necessitat-
ing further negotiations.

Forelgn Cavital

2001, SHRI RAM BHALAT PAS-
WAN: Will the Minister of FINANCE
be pleaseg to state:

(a) whether foreign investors have
sought assurance from Government
in regard to the safety of invest-
ment in our country; and

(b) it so, the reaction of Govern-
ment thereto?

THE MINISTER OF FINANCE
(SHRI C. SUBRAMANIAM): (a)
and (b). Proposals asking for guaran-
tees for “privale foreign investments
are received from time ‘o time from
other countries by Government. Gov-
ermment are not generally in favour
of such bilataral arrangements.

Proposa) to Develop variouy Historle
Places as Tourist Centres in Bibar

2992, SHRI BHOGENDRA JHA:
Wil] the Minwuter of TOURISM AND
CIVIL AVIATION be pleused to state:

(a) whether it is proposed to deve-
lop the historic places like Zhijlyasthan
and Gautamkund in Darbhanga Dis-
trict, Balirajgarh, Bisfi, GifJasthan and
Bisoul (where Rama led by Vishwa-
mitra had halted) as tourist centres in
Bihar;

’

(b) if so, the main features thereof:
and

(c) whether Union Government pro-
pose to advige the State Tourism De-
partment to develop the above places
as tourist centres?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL-
AVIATION (SHRI SURENDRA PAL-.
SINGH): (a) No, Sir,

(b) Does not arise.
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